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Medical Adviser to the Indian High Com-
mission for India in the U. K., to meet the 
Indian doctors and also to visit one or two 
hospitals there. 

(c) The expenditure incurred in Indian 
currency on the air travel of the members 
of the Delegation is Rs. 24.916/- approxima-
tely. The details of the foreign exchange 
expenditure incurred on hotel accommoda-
tion, daily allowance. entertainment etc. in 
respect of the Indian Delegation have not 
b.:en received Crom the Indian Foreign Mis-
sions concerned. 

(d) India is a member of the World Health 
Organisation and in accordance with the 
Constitution of the World Health Organisa-
tion. a delegation is sent each year to parti-
cipate in World Health Assembly meeting. 
The delegation participated in the general 
di,cussior.s held ;n the World HZillth Assemb-
ly. a supremc organ of the World Health 
Organisation. The rrol'uble dd that would be 

forthcoming to India from the World Health 
Organisation for its various operating Health 
Programmes is e.,timated to be $ 623847 in 
1971 and $ 698302 in 1972. 
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Permi .. ioll to Conr BarsRti to Allottees of 
D.D.A. Flats In Naralna, Drlbl 

3250. SURI GO'IKHINDE: Will the 
Minister of WORKS AND HOUSING be 
pleased to state: 

(a) whether the allottees of Delhi Develor-
ment Authority, Naraina. Delhi requested 
the D.D.A. to allow them to cover the room 
on the terrace; 

(b) if so, whether the Delhi Development 
Authority have since taken a decision to 
permit the allottces to cover the barsati on 
grounds of security; and 

(c) if not, the reasons thereCor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I. K. GUJRAL): (a) Yes, Sir. 

(b) and (c). Not yet. The Authority is 
expected to take a decision soon. 

Allottees of D. D. A. Flats in Naraina in 
Delbi 

3251. SHRI GOTKHINDE: Will the 
Minister of WORKS AND HOUSING be 
pleased to refer to the reply givcn to Un-
stali'cd Que,tion No. 4416 on the 14th 
December. 1970 rerardirg allottees of 
D.D.A. lIats in Naraina Residential Schemc 
in Delhi and state: 

(,,) whether Delhi Devc1l'rmcnt AUlhority 
have since reconsidered the muttCl; and 

(b) if so, the decision t~ken by them? 

THE MINIS'TER OF STAlE IN THE 
MINISTR Y OF WORKS AND HOUSING 
(SHRI I. K. GUJRAL): (a) Yes, Sir. 

(b) It has been decided that illterest free 
period oC 5 months as allowed in the caSe of 
allottees of Delhi Development Authority 
Hats in the second lot in Naraina may also 
be allowed in the case of allcttces of first lot 
of houses released in December, 1968. 

laerease la House Rents in Delbl 

3252. SHRI S. M. BANERJEE: Will the 
Minister of WORKS AND HOUSING be 
pl:ascd to state: 

(a) whether the rents of houses in all the 
localities in Dellli have abnormally increased; 




